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Ty Yex, Sir.

Forn'out of Doctors by Medical
S Colleges

.1953, SHRI DEVINDER SINGH GAR-
CHA': Will the Minister. of HEALTH
AND FAMILY PLANNING be pleased to
M‘ n .

{a) .the. numbu of doctorn turned out by
Medical Oolieges every year for the last
threo years; and

‘ (b)‘ how mhy out of them could got
employmem in Centre and Siate Health Ser-
vices ?

THE DEPUTY  MINISTER IN THE
MINISTRY OF HEALTH ANDFAMILY
PLANNING (SHRIA K. KISKU); (a)
and (b). Information is being collected
and the same will be placed on the table
of the House in due Course,

‘Compulsory Service in Rural Areas
by New KEntrants to the Medical
: Colieges .

" 1954, SHRI DEVINDER SINGH
GARCHA :
DR. SANKATA PRASAD :

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) whether there is a proposal under
consideration of Government for those
socking admission in Medical Coileges that
after Graduation, they will undertake to
serve at least two years in rural areas be-
fore thay become eligible to get employment
in the Central and Stato Heanh Services;
and

: (b) if sd;" the mala t‘ea.tuies thareof"? ,

THB DBPUTY MINISTBR lN THB
MINISTRY OF HE&LTH AND FAMILY
PLANNING (SHRI A K. KISKU): (8) aad
{b). Yes. There is a proposal under conside-
ration of the Government 10 ask overv sgs-

Written Answers @
" dent mkml admission to a Mcdwll Collcu
. to give an‘uaderakiog that after completion
of the MBBS course he/she shall, if required
byﬂwﬁewmmm.minmemm m_ :

_fornpmedbodpeﬂod. Cewt

Street lmht ln Shanker Gnﬂlea
Colony of Wut Delhi -

1955. SHRI SM, BANERIEB win
the Minister of WORKS AND HOUSING
be pleased to state :

" (a) whether there is no street lighting in
the Shankar Garden Colony of West Delhi;

{b) whether under agreement made bet-
ween the coloniser and the plot holders,
street lightening had 10 be provided by the
coloniser;

(c) if s0, the reason why the coloniser
had not provided street lightening so far;

{d) whether the absence of electricity
was adversely affected the pace of bmldmn
construcnon m the coloay; and

(¢) if so, the steps Government propose
to take to provide electricity and street
lightening in the colony at an early date ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS.
ING (SHRI ILK. GUJRAL): (a) There is
no street ligthtiog in the Colony,

(b) and (¢). Government are not aware
whether there is any agreement between
the coloniser and plot holders requiring the
colonizer to provide street lighting in the
colony, and if so why the colonizer hss
not done so far., One of the conditions
for the approval of the layout plan, however
lays down that the electrification of the
colony is thp responsibility of the eolom-
zer,

(@) No, Sir.
() . Does not aries,
Development Wogk I Shasker Gerden Goloay

‘1956, Sﬁkl 5. M. “BANERJEE: Wil
the Minister of WORKS AND HOUSING

. be plaased . tv} wate:





